B STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY FORMAT -1
- (CIVIL & CRIMINAL MAIN CASES) AT THE END OF JUNE-2014
Opening Recewved Transfer to| Nature Total
ilc'“ Nature b:::::e Institution| Restored | From H.C. Ins.lt-:t,:::on High Court C_onverl Disposal Di:;l:lslal Pa:sdz:cy
©1.06.2014 of M P /SAT of MP |Disposal 40.06.2014
MAIN CIVIL CASES
1 WP 1866 & 6 49 49 1823
2 |WA 456 16 16 38 38 434
3 |WPC 2639 129 2 131 5 81 86 2684
4 |WPL 863 21 1 22 1 31 32 853
5 1WPS 7583 380 14 394 1 295 296 7681
6 |WPT 277 8 8 8 8 277
7 IWPCR 196 13 13 8 8 201
g8 |WPPIL 44 0 . 1 1 43
9 |WPp 227 1014 47 47 44 44 1017
10 V_VEHC 10 2 2 3 3 9
A {TOTAL (1 to 10) 14948 616 23 0 639 0 7 558 565 15022
1 |FA 2080 A 3 14 1 25 26 2068
2 [FAM 2861 11 11 13 13 289
3 |SA 4745 32 2 34 86 86 4693
4 |MA 544 8 4 12 18 18 538
5 [MAC 2612 102 4 106 1 43 44 2674
6 |CR 124 12 12 12 12 124
7 \MCC 538 52 1 53 g2 92 499
8 IMCCS 112 0 12 12 100
9 |[COMP APPEAL P 0 0 2
10 |COMP PET 74 0 3 3 71
111EP 18 2 2 2 2 16
12 |TRPC 13 4 4 2 2 15
13 |[CONT 475 27 27 ’ 15 15 487
14 [CONTS 4 0 0 4
15 |ITR 10 0 0 10
16 |ITA 22 0 0 22
17 |CER 6 0 0 6
18 |STR 1 0 0 1
19 IWTA 5 0 Q 5
20 |ARBA 70 1 1 0 71
21 |TAXC 129 7 7 6 6 130
22 |[REVP 246 9 9 18 18 237
23 |CIVIL SUIT 2 0 0 2
B [TOTAL (1 to 23) 12121 278 14 0 292 0 2 347 349 12064
TOTAL (A+B) 27069 894 37 0 931 0 9 905 914 27086
MAIN CRIMINAL CASES
1 |CRRE 3 0 0 3
2 ICRA 11041 75 75 171 171 10945
3 |CRR 3299 61 61 1 95 96 3264
4 |MCRC u/s 378 CrPC 0 0 0 0
5 IMCRC u/s 482 CrPC 13 0 0 13
6 [MCRC ufs 439 CrPC 540 563 563 460 460 643
7 IMCRCA u/s 438 CrPC 177 111 111 41 41 247
8 |CONTR 6 0 0 ]
9 |CRMP u/s 439 (2) 14 1 1 0 15
10iCRMP u/s 372 15 0 0 15
11 |CRMP u/s 378 308 9 9 8 8 307
12 |CRMP u/s 482 466 33 33 35 35 464
13|TPCR 41 1 1 1 1 41
14 |ACQA 1067 3 3 5 5 1065
C |TOTAL=(1 to 14) 16988 857 0 857 1 B16 817 17028
+B+
MANWRIT. Vil & Crmma | 44057 | 1751) 37 1788 10| 1721] 17| 4an14
vsJ?U'\
(Sanghyatra Bhatpahari)

Additional Registrar (J)



